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otherwise on temporary ibasis during 
1W2-43 and confirmed against post- 
1945 vacancies have been given seni
ority en-bloc over Officers recruited 
during the period 1st January 1946 to 
1st January 1952 on permanent basis; 
and

(b) the number o f temporary 
officers recruited during 1942*45 and 
allotted against Post-1945 vacancies 
vis-a-vis the number of officers re
cruited on permanent basis during 
post-1945 years, year by year from 
1846 to  1952?

The Minister of Home Affairs 
(Pandit G. B. Pant): (a) Yes. A  copy 
o f Office Memorandum No. 32|49-CS 
(C ), dated 20th September, 1952 issued 
in this regard is placed on the Table 
of Lok Sabha. [See Appendix II, 
annexure No. 9).

(b) The required information is 
being collected and will be laid on the 
Table o f Lok Sabha.

Union Government Loans
(  Shri H. C. Mathur:

"•  ^ Shri Bibhuti Mishra:
Will the Minister o f Finance be 

pleased to lay a statement on the , 
Table showing:

(a) the details o f loans given and 
judged as bad debts by the Central 
Government during the last two years;

(b) the amounts which have been 
written off; and

(c) the number of such cases and 
amounts involved in each case which 
is under consideration as a bad debt?

The Minister of Finance (Shri T. T. 
Krishnamachari) :  (a) and (b ). Infor
mation asked for is not readily 
available. It can be collected only by 
reference to the numerous sanctioning 
authorities which would involve a 
disproportionate amount of time and 
labour. However, loans found to be 
irrecoverable have to be written off 
by debit to the revenue grants and 
such writes-off are shown under 
distinct Rub-heads in the Appropria-

Aceount# presented to  Parliament ia
the ordinary course;

(c ) It is not possible for the Gov
ern m en t to disclose information about 
the ca«es under consideration ok 
which Anal decisions have yet to b e ' 
taken.
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tndo-Japanese Steel Contracts

101. Shri D. C. Sharma: Will the
M in ister of Steel, Mines and Fuel be
pleased to state:

( a )  w h e t h e r  a n y  l o n g  t e r m  con
t r a c t s  h a v e  b e e n  c o n c l u d e d  with any 
J a p a n e s e  f i r m s  f o r  i m p o r t  o f  s t e e l ;  
a n d

(b) if so, the details thereof?
The Minister of Steel, Mines and 

Fuel (Sardar Swaran Singh): (a) No
long term contract has been conclud
ed with any Japanese firms by Gov
ernment for import of steel.

(b) Does not arise.
Death of Dr. Haralu

102. Shri D. C. Sharma: Will the 
M i n i s t e r  o f  Defence be pleased to
s t a t e :

( a )  the number of Military Person
nel tried by a General Court Martial 
in connection with the death of Dr. 
Haralu at Kohima in May, ISMS;

(b ) the nature and teem o f punish
ment meted out to those found guilty;




